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12 NOON 

STATEMENTS BY MINISTERS 

reply given in the Rajya Sabha on tlie Ist 
March,, 1982 to Unstarred question 756 
regarding adtSon against Corporation 

Ltd. 

[The Vice-Chairman. (Shri R. 
Ramakrishnan)  in the Chair] 

THE MINISTER, OF PETROLEUM, 
CHEMICALS AND FERTILIZERS (SHRI 
P. SHIV SHANKAR): Sir, I beg to lay on the 
Table a statement (in English and Hindi) 
correcting the reply given in. the Rajya Sabha 
on the Ist March, 1982; to Unstarred Question 
756, regarding action against the officers of 
Indian Petrochemicals Corporation Limited. 
[Placed in Library. See No. LT 4095/82.] 

II. Correcting the reply given in the Rajya 
Sabha on rhe 8th March, 198B to 

Unstarred Question 1218, regarding 
rehabilitation of new migrants from 

erstwhile East Pakistan. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF SUPPLY AND REHA 
BILITATION (SHRI GIRIDHAR 
GOMANGO). Sir, i beg to lay on the 
Table a statement (in English and 
Hindi) correcting the reply given in 
the Rajya Sabha on the 3th March, 
1982, to Unstarred Question 1218, re 
garding rehabilitation of new mig 
rants from erstwhile East Pakistan. 
[Placed in Library. See No. LT 4098/ 
82.]
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